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OPEN COORT 

CENTRAL ADMINISTRATIVE TRIBUNAL 
ALLN!ABAD BENCH 

ALLAHABAD. 

Dated a This the _-.3-.ls-.t....__ day of JANUARY 

Original Application no. 1650 of 2001. 

Hon'ble Mr. Justice s.R. Singh. Vice-Chairmen 
Hon'ble Mr. s.c. Chaube, Member A 

1. Prithvipal. s/o Late Bhoti Ram, 

Posted as Instructor R.c.s. Ashapur. 

Varanasi. 

2 • Jagnuram. s/o Late Ram Kishcn, 

Posted as Instructor, RCS Ashapur. 

Varanasi. 

3. Haralal Maurya. s/o sri R.N. Maurya, 

Posted as Instructor, RCS Ashapur. 

Varanasi. 

•• Mewillal I I. s/o sr i Maga Ram 

Posted as Instructor, RCS Ashilpur • 

Varanasi , 

s. Ram Garib, s/o sri R.m NiriU1Jillle 

Posted as Instructor. RCS Ash apur, 

Ver iU1asi. 

•• Mew al al I II I ' s/o sri Milhipal. 

Posted ils Instructor, RCS Ashapur. 

v ar-.n asi. 

7. JiU1gali Ram. s/o late Ram Ghula.m 

Posted as Instructor RCS Ash ilpur , 

V.ranasi. 

8. Hooblcle s/o Late Nauneet, 

Posted as I nstructor RCS Ashapur. 

Varanasi. 

9. Jokhai Ram, s / o late Parmod. 

10. 

11. 

Posted as Instructor RCS Ashapur, 

Varanasi. 

Kamta Prasad. S/o lcte Scrcju Prasad 

Posted as Instr le tor, CW'l'C Rajkiya Kishor 

Ghazipur. 

Ram oul.r. s/o late S4lt'ju, 
posted as Instructor, CW'l'C, 
MiU1ari Var~asi. 0 
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12. Ghaturbhuwan Mishra, S/G late Jamuna Pruad, 

Pos t ed as Instructor Paterwa Nd Bajar sarnath. 

Varanaai. 

130 Sakha Riitn, s/o Algu, 

Posted as Instruct er• CWTC, 

~ari, V&t"anaai. 

14. Tulsi Ram Bind, s/o late Babu Bind, 

Posted •• CWTC Bahadurpur Jat Haridwar. 
Uttr anchal. 

15. Chandrapal Singh, s/o sri Ram Singh, 

Posted as Instructor Garampani, 

Nunital 

Shri 1,. Shiv Jatan Pal, s/oLRam Khelawan, 

Posted as Instructor. Gar&mpani, 

Nainital. 

17. Ram Murat Maury a, s/o Sri Ram Maurya, 

Posted as Instructor G-.r amp.iii, 

NUnital 

18. Chandrama Prasad Arya, s/o sri R.L. Aryii, 

Posted as Instructor, AJra Garampani, 

Nainital 

19. Jalaluddin, s/o Sri K.B. Ansari, 

Posted as Instructor fiiK:a SK• Gar ampani. 

N a;f.ni t al. 

20. Lalji Maurya, S/o sri R.K. Maurya 

Posted as Instructor, Garampani. 

Nainital. 

21. Mukhtar Khan, s/o late Zahir Khan, 

posted as Instructor, GJr:a11:a fiiK11 Gar ampani. 

Nainital 

22. Bhola Nath Yada.v, s/o sri Ram Prasad, 

Posted aa Instructor, Garampani, 

Nainital. 

23. Mohan Lal Yadav, s/o Sri M~avir Yadav, 

Posted as Instructor, Garampani, 

Nainital. 

• •• 3/-
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12. Ghaturbhuwit.11 Mishra. S/m late Jamuna Prasad. 

Posted as Instructor Paterwa Nai Bajar sarnath. 

Varanasi. 

13 o Sakha Ram. s/o Algu. 

Posted as Instruct ex. CWTC. 

MWl ar i • Var it.11 aai • 

1•. Tulsi Ram Bind. s/o late Babu Bind. 

Posted aa CWTC Bahadurpur Jat Haridwar. 

Uttr anchal. 

15. Chandrapal Singh. S/o sri Ram Singh. 

Posted as Instructor Garampani. 

Nainital 

Shri 1,. Shiv Jatiall Pal. s/oLRam l<helaw.n. 

Posted as Instructor. Garampani. 

Nainital. 

17. Ram Murat Maury a. s/ o sr i Rem Maury a. 

Posted as Instructor Garampeni. 

Nilnital 

18. Chandrama Prasad Arya. s/o sri R.L. >.rya. 

Posted as Instructor. Qxa Garampani. 

Nainital 

19. Jalaluddin. s/o Sri K.B. Ans~i. 

Posted as Instructor MK• Sr• G~ampani. 

Nainital. 

20. Lalji Maurya. S/o sri R.K. Maury& 

Posted as Instructor. Garampani. 

Nainital. 

21. Mukhtar Khan. s/o late Zahir .Khan. 

posted as Instructor. arw•• Oln Gar cmpani. 

Nainital 

22. Bhola Nath Yadav. s/o sri Ram Prasad. 

Posted aa Instructor. G~ampani. 

Nainital. 

23. Mohan Lal Yadav • s/o Sri Mahavir Yadav • 

Posted as Instructor. Garampani. 

Nainital. 
• 

• •• 3/-
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24. D&yar&m Y&d~, s/o sri Hog&l, 

Posted aa Instructor, Haldwani, 

Nainit&l 

- --

25 • Durga Pr&sild Bind, S/o sri Mat& Silr&n, 

Posted ilS Instructor. csu. Aurai, Bhadohi. 

26. Lal Chand. S/o K.R. Kanojia. 

Posted &s Instructor. Gar&mp&ni • 

N &initll 

27. B•sant Singh. s/o late a.a. Singh, 

RCS Aah&pur. V&ran&si. 

28. RilJpilti Maurya, S/o l&te J,P. Milury&, 

CWTC Patww.r Muihan. Mirz&pur. 

29. B&ij N&th Mishril, s/o R&m Kishore Mishr&, 

Posted &s Instructor. Res. Aah&pur, 

var an &si. 

• •• Applicants 

By Adv z sri v. Budhwar 

VERSUS 

i. Union o f India through the Secretary. 

Ministry of Textiles, Udyog Bh&wan. 

New Delhi • 

2. The Development commissioner. Handier aft • 

west Block VII, R.K. PurilR\, New Delhi. 

3.. The Director Gener cl Regional Office of Development 

commissioner (Hcndicr&ft), B-46 Mchan agar Extention, 

Lucknow. 

• • • Responden ta 

By Adv a sr i R. sh ar:ma 

ORDER • I r _ .... - ' . 
By Juttice s.R, Singh, vc. 
~ sri v. &udhw&r, le.rned counsel for the appli•ant 

end sri R. Sharma, learned counsel for the respandents 

and perused the plecdings. 

~ ••• 4/-
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2o This OA has been instituted for the following 

reliefa i-

a. to issue a order directions to the respondents 

to consider the case of the applicants for regular• 

isation and confirmation on the post of Instructors. 

b. to iaaue a order or direction comm&nding the 

respondents to confirm and regul~ise the aervices 

of the applic .n ts and to further Wt' ant them prorttion 

in the next pay scale of b. 1600-2660 revised to 

~. 5000-8000 as the applicants have completed 

more than 12 years of continuous service and thus 

they are entitled for promotion in the next pay 

scale by virtue of office Me•orendwn dated 9.8.1999. 

Co to issue a writ. order or direction in the nature 

d. 

of mandamus commanding the respondents to regularise 

and confirm the services of the applicents and to 

grant further promotion with effect frcm 9.8.1999 

alongwith the inter&at at the rate of 18" per ammum 

as the junior to the applic .nts have been 

regularised and granted next pay scale on the said 

date. 

to issue .ny other suitable writ order or direction 

as this Hon. Tribunal may deem fit and proper in the 

circumstances of the case. 

e. to AWARD COsTS to the 9PPlicants ... 

31 In the counter affidavit. filed by sri Bhubendra 

Singh. Asstt. Director (H) • O/o Development Commissioner• 

(H&ndicraft) • central Region Office. B-46. Mahanag.r Extension 

Lucknow. it is stated th at the applic .nts have been 

regularised on the post of Instructor in the pay scale of 

~. 1200-2040/4000-6000 and they have been gr&nted benefit 

of N:P scheme there~~romoting them to the next higher 

selection grade in the pay scale of ~. 4500-7000 except 

who although has been regularised to the applic~o 8 

.•.. s/-
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the post of Instructor has not been given the benefit of 

ACP . ·scheme beccuse of the recsons that dep.rtmental enquiry 

is contemplated cgcinst him and he has yet to get cle~cnce 

by the vi9ilance. The submission made in the COWlter 

cf fidavit has not been controverted. 

4. In the ciroumstcnces, therefore, the grievance 

raised by the applicants no longer survives end the OA 

is dismissed having been rendred infructuous, except with 
~t- I. 

regu-d to appliccnt no. 8, who ib'~ given liberty to cpprocch I 
.;;,~ 

the Tribunal in case he ~ denied the benefit of JCP scheme 

even cfter clecrence by the vigilance. 

5. There shall be no order cs to costs. 

Member A Vice-Cha 

/pc/ 


